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KARNATAKA POWER TRANSMISSION CORPORATION LIMITED
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Corporate Office,
Kaveri Bhavan, K.G Road,
Bengaluru-560009

No. KPTCL/B36/33997/2022-23///!g» 112] Dated: Q7 - 10~ 20972
Encl :

The Secretary,
Central Electricity Regulatory Commission (CERC),

3" and 4" Floor, Chanderlok Building,

36, Janpath,
New Delhi - 110001

Sir,
Sub: Draft Central Electricity Regulatory Commission (Terms and
Conditions of Tariff) (Third Amendment) Regulations, 2022 -

Regarding
Ref: CERC Public Notice No: L-1/236/2018/CERC Dated: 06.09.2022.
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Central Electricity Regulatory Commission (CERC) has notified the Draft Central
Electricity Regulatory Commission (Terms and Conditions of Tariff) (Third
Amendment) Regulations, 2022 on 6" September, 2022 inviting comments/

suggestions/ objections from the stakeholders.

In this regard, I am directed to enclose herewith the comments/suggestions of
KPTCL on Draft Central Electricity Regulatory Commission (Terms and Conditions
of Tariff) (Third Amendment) Regulations, 2022 with a request to kindly place

the same before the Hon’ble Commission for incorporating the suggestions
made by KPTCL in the Draft Amendment Regulations.

“This issues with approval of

The Managing Director, KPTCL.”
Yours faithfully,

Financial Advisor
Regulatory Affairs
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